OIH
GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

LOK SABHA
STARRED QUESTION No.117
TO BE ANSWERED ON 28.07.2015

CAMPA Funds

*117. SHRI P.P. CHAUDHARY:
SHRI CHANDRA PRAKASH JOSHI:

Will the Minister of ENVIRONMENT, FORESTS AND CLIMATE CHANGE be
pleased to state :

(a) the funds accrued and disbursed to the States under the Compensatory Afforestation
Fund Management and Planning Authority (CAMPA) during each of the last three
years and the current year, State-wise;

(b) the achievements made, in physical and financial terms, in respect of afforestation
projects in the country during the said period, State-wise;

(c) whether the pace of afforestation in the country has not been satisfactory despite
adequate funding, if so, the reasons therefore and the reaction of the Government
thereto;

(d) whether the Government has taken up any new measures to encourage the States to
improve forest cover and for the conservation of forests and wildlife and if so, the
details thereof; and

(e) whether the Government proposes to introduce Compensatory Afforestation Bill and
if so, the aims, objectives and other details thereof including its present status?

ANSWER

MINISTER OF STATE (INDEPENDENT CHARGE) FOR ENVIRONMENT, FOREST
AND CLIMATE CHANGE

(SHRI PRAKASH JAVADEKAR)

(a) to (e) A statement is laid on the Table of the House.
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Statement referred to in the Answer to Lok Sabha Starred Question No0.117 re.:

‘CAMPA Funds’ by Shri P.P. Chaudhary and Shri Chandra Prakash Joshi, answered

in the Lok Sabha on 28th July 2015.

(@)

a statement of the funds accrued in the accounts of the various States/ UTs
maintained by the Ad-hoc CAMPA as on 31st March 2013, 31st March 2014 and
31st March 2015 is at Annexure ‘A’. A statement of the releases made to the
CAMPA s constituted in various States/ UTs during the past three years, and in the
current year, is at Annexure ‘B’ ;

(b)&(c)a statement indicating the compensatory afforestation undertaken from out of

(d)

()

funds released to the States/ UTs CAMPAs is at Annexure ‘C’. Out of the total
target of 8,48,169.2749 ha, compensatory afforestation has been undertaken on
6,74,748.5406 ha, which represents about 80% achievement of targets which is
considered to be satisfactory;

the State CAMPAs have been asked to draw up 5 year Action Plans for
completing the backlog of Compensatory Afforestation, and further releases to the
States are made subject to their complying with this requirement. Further, in the
6th meeting of the National CAMPA Advisory Council (NCAC) held on 8th July
2015, it has been decided to initiate some new grass root level schemes aimed at
promotion forestry, like the Nagar Van Yojana (funds earmarked for release :
Rs.50 crores for current year), and the Creation of School Nurseries (Rs.2.5 crores
for current year). It is, further, proposed to take measures for improvement of
habitats of Protected Areas by augmenting fodder & water in protected areas (Rs.5
crores for current year), so as to reduce the instances of human- wildlife conflict.
In addition, it is sought to lend support to schemes for recovery of endangered
species like Dugong (Rs.23.58 crores over 5 years); Gangetic River Dolphin
(Rs.23 crores over 5 years), Great Indian Bustard (Rs.108.25 crores over 5 years),
and Manipur’s Brow antlered deer , viz., Sangai. (Rs.19.95 crores over 5 years).
Further, it is proposed to fund on pilot basis a power generation project in
Andaman & Nicobar islands (outlay of Rs.5 crores), using abundant biomass in
the form of agricultural residue and forest residue saving 2 lakh litres of diesel
every year ;

the Compensatory Afforestation Fund Bill, 2015 has been introduced in the Lok
Sabha and has been referred to the Department Related Parliamentary Standing
Committee on Science & Technology, Environment & Forests. The Bill aims at
providing for the establishment of funds under the public accounts of India and
the public accounts of each State and crediting thereto the monies received from
the user agencies towards compensatory afforestation, additional compensatory
afforestation, penal compensatory afforestation, net present value and all other
amounts recovered from such agencies under the Forest (Conservation) Act, 1980,
constitution of an authority at national level and at each of the State and Union
territory Administration for administration of the funds and to utilize the monies
so collected for undertaking artificial regeneration (plantations), assisted natural
regeneration, protection of forests, forest related infrastructure development,
Green India Programme, wildlife protection and other related activities and for
matters connected therewith or incidental thereto.
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Annexure 'A' referred to in the answer to Lok Sabha Starred Question No.117 to be answered on 28th July 2015 by
Shri P.P. Chaudhary and Shri Chandra Prakash Joshi, Members of Parliament

31.3.2013 31.3.2014 31.3.2015
':L'- Name of State Principal Amount Interest accrued Principal Amount Interest accrued Principal amount Interest accrued
1 |Andaman & Nicobar 105,819,062.00 136,367,897.00 134,192,760.00 76,653,547.44 138,000,000.00 76,800,000.00
2 |Andhra Pradesh 17,874,308,999.00 6,197,020,177.00 17,615,360,008.48 10,289,128,228.49 17,809,900,000.00 9,939,500,000.00
3 |Arunachal Pradesh 9,333,241,813.00 1,686,624,724.00 10,198,543,863.74 3,799,950,802.03 10,612,800,000.00 3,326,500,000.00
4 |Assam 2,452,255,213.00 496,965,401.00 2,024,561,356.84 1,050,461,510.08 2,030,200,000.00 1,050,500,000.00
5 |Bihar 2,225,828,034.00 419,402,047.00 2,523,422,359.00 955,339,680.28 2,702,800,000.00 867,000,000.00
6 |Chandigarh 17,615,041.00 9,832,226.00 108,827,197.00 13,745,725.09 113,000,000.00 187,300,000.00
7 |Chhatishgarh 22,048,703,872.00 7,428,471,097.00 22,872,387,628.39 12,404,767,201.39 27,694,000,000.00 10,479,000,000.00
8 |Dadar & Nagar Haveli 53,697,831.00 15,149,259.00 79,097,739.00 27,428,090.73 99,500,000.00 27,500,000.00
9 |Daman & Due 504,759.00 7,728,100.00 2,249,555.90 7,700,000.00 2,200,000.00
10 |Delhi 318,372,155.00 80,616,120.00 476,132,613.00 152,451,735.22 772,700,000.00 86,000,000.00
11 |Goa 1,236,202,262.00 551,973,263.00 1,003,844,450.58 831,372,403.30 1,004,100,000.00 820,300,000.00
12 |Gujarat 5,639,597,884.00 1,523,226,581.00 7,304,181,395.00 2,795,863,081.63 7,960,700,000.00 2,148,100,000.00
13 |Haryana 3,952,474,535.00 1,087,728,424.00 4,618,959,346.44 1,975,684,921.67 5,826,100,000.00 1,796,500,000.00
14 |Himachal Pradesh 10,857,410,430.00 2,544,529,307.00 11,375,288,878.60 5,002,369,674.57 10,817,400,000.00 3,996,100,000.00
15 |Jammu & Kashmir 1,245,577,739.00 39,088,953.00 5,477,801,938.06 313,326,490.69 7,471,300,000.00 26,500,000.00
16 |Jharkhand 19,004,779,685.00 5,145,148,354.00 19,494,612,306.00 9,438,243,289.26 20,258,200,000.00 7,690,200,000.00
17 |Karnataka 6,993,527,299.00 2,880,855,822.00 7,200,278,040.00 4,459,354,797.92 7,111,800,000.00 3,810,200,000.00
18 |Kerala 181,708,199.00 340,043,140.58 242,058,176.28 613,000,000.00 613,000,000.00
19 |Madhya Pradesh 14,033,785,665.00 3,518,590,580.00 24,057,860,688.30 6,703,141,198.50 27,599,200,000.00 5,463,500,000.00
20 [Maharashtra 15,472,477,018.00 4,271,541,205.00 16,617,329,389.50 7,765,157,899.61 17,226,800,000.00 6,009,700,000.00
21 |Manipur 941,960,156.00 85,782,800.00 1,273,075,140.00 300,024,059.54 2,587,300,000.00 218,200,000.00
22 |Meghalaya 1,040,006,450.00 181,625,127.00 1,044,995,747.00 416,892,505.84 1,052,400,000.00 417,100,000.00
23 [Mizoram 663,265,819.00 23,054,785.00 685,039,710.00 175,117,392.19 673,900,000.00 107,200,000.00
24 |Nagaland 15,622.00 1,962.00
25 |Orissa 35,269,865,692.00 9,030,185,011.00 41,357,730,107.50 16,989,002,240.10 44,373,700,000.00 15,196,300,000.00
26 [Punjab 4,338,158,913.00 1,553,347,013.00 4,484,152,397.28 2,531,696,213.72 5,472,700,000.00 2,315,800,000.00
27 |Rajasthan 6,970,642,908.00 2,198,860,293.00 9,063,255,461.85 3,769,540,768.01 9,733,600,000.00 3,172,200,000.00
28 |Sikkim 1,621,412,833.00 428,445,101.00 1,516,386,060.00 790,882,465.63 1,637,400,000.00 654,200,000.00
29 [Tamil Nadu 443,740,645.00 90,690,759.00 701,906,778.00 193,026,297.58 729,500,000.00 194,200,000.00
30 |[Telangana 542,500,000.00
31 [Tripura 761,115,710.00 203,641,813.00 812,334,774.00 376,038,583.35 1,111,100,000.00 296,000,000.00
32 |Uttar Pradesh 6,143,685,333.00 2,484,320,349.00 7,818,766,205.86 3,874,132,018.86 9,708,800,000.00 3,429,400,000.00
33 |Uttarakhand 12,037,250,320.00 4,281,109,822.00 14,803,319,282.65 6,996,808,991.24 16,429,700,000.00 7,005,700,000.00
34 |West Bengal 804,442,542.00 296,175,232.00 824,439,405.00 476,866,124.63 1,051,100,000.00 475,000,000.00
Total 203,901,237,480.00  59,072,584,462.00 237,915,854,267.65 105,188,775,670.77 262,972,900,000.00 92,247,800,000.00

Note : The figures for the year 2014-15 are being rounded off to nearest lakh rupees. Figures for 2013-14 & 2014-15 are subject to audit.
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Annexure 'B' referred to in the answer to part (a) of Lok Sabha Starred Question No.117, answered on 28.07.2015 regarding

'CAMPA Fund' by Shri P.P. Chaudhary and Shri Chandra Prakash Joshi, Members of Parliament

Sl
N State/UT 2012-13 2013-14 2014-15 2015-16
o
Date Amount (in Rs.) Date Amount (in Rs.) Date Amount (in Rs.) Date Amount (in Rs.)
1 2 3 a 5 6 7 8 9 10
1 | Andaman & Nicobar Islands 16.04.2014| 6,049,000.00 16.04.2014| 5,000,000.00 19.01.2015 12,000,000.00
16.04.2014|
2 | Andhra Pradesh 06.10.2012) 1,196,039,000.00 09.07.2013 920,000,000.00 12.11.2014) 1,350,000,000.00 02.07.2015 750,000,000.00
3 | Arunachal Pradesh 02.01.2013 / 20.02.2014) 235,226,000.00 30.05.2014) 475,000,000.00
4 |Assam 13.02.2013 150,592,100.00 08.03.2014) 130,000,000.00
5 |Bihar 02.01.2013 84,650,000.00 17.02.2014| 108,019,400.00 24.3.2015/ 90,000,000.00 16.07.2015| 75,000,000.00
6 |Chandigarh 07.04.2014) 1,132,000.00 07.04.2014) 850,000.00 27.05.2015 10,779,000.00 15.06.2015| 5,100,000.00
7 | Chhattisgarh 21.08.2012) 1,143,800,000.0  09.07.2013 / 22.01.2014| 1,100,000,000.00 15.07.2014 21.08.2014| 1,930,000,000.00
8 | Dadra & Nagar Haveli
9 | Daman & Diu
10 | Delhi 03.09.2013 20,086,000.00 24.03.2014) 15,000,000.00 18.09.2014| 40,000,000.00
11 |Goa 17.02.2014| 80,500,000.00 17.02.214) 65,000,000.00
12 | Gujarat 09.11.2012) 324,117,000.00 29.10.2013 280,000,000.00 17.10.2014| 650,000,000.00
13 | Haryana 09.07.2013 160,000,000.00 24.03.2014 195,000,000.00 03.03.2015 230,000,000.00
" 04.09.2014)
14 | Himachal Pradesh 02.01.2013 / 11.02.2013 / 30.03.2013 524,000,000.00 02.11.2013 535,000,000.00 16.03.2015 186,000,000.00 22.06.2015| 769,800,000.00
15 | Jammu & Kashmir 29.11.2012) 237,835,000.00 08.03.2014) 180,000,000.00 11.09.2014| 340,000,000.00
16 |Jharkhand 02.01.2013 / 27.06.2013 959,600,000.00 20.11.2013 975,000,000.00 16.10.2014| 1,750,000,000.00
17 | Karnataka 06.10.2012) 437,200,000.00 10.10.2013 345,000,000.00 12.11.2014| 650,000,000.00
18 | Kerala 21.05.2014) 14,700,000.00 21.05.2014) 15,000,000.00
19 | Lakshadweep
20 | Madhya Pradesh 27.06.2013 615,000,000.00 24.05.2014) 895,000,000.00 22.05.2015 2,130,000,000.00
16.04.2014 11.09.2014)
21 | Maharashtra 06.10.2012) 782,123,000.00  17.05.2013 / 27.06.2013 780,000,000.00 ot 6032015 1,480,000,000.00 22.05.2015| 1,550,000,000.00
22 | Manipur 22.08.2013 19,729,000.00 24.03.2014) 45,000,000.00 17.03.2015 82,700,000.00
23 | Meghalaya 09.06.2015 54,800,000.00 09.06.2015 52,000,000.00
24 | Mizoram 10.03.2014| 6,500,000.00 10.03.2014| 30,000,000.00
25 | Nagaland
26 | Orissa 30.11.2012) 2,058,244,000.00 01.07.2014) 1,800,000,000.00 18.05.2014 30.06.2015) 3,220,000,000.00
27 | Pondicherry
28 | Punjab 27.08.2012) 193,118,000.00 09.07.2013 215,000,000.00 10.07.2014 10.09.2014| 410,000,000.00
29 | Rajasthan 25.02.2013 374,298,000.00 20.11.2013 345,000,000.00 04.09.2014 31.03.2015) 740,000,000.00
30 | Sikkim 27.11.2012) 8,75,23,000 08.10.2013 95,000,000.00 2312.2014 137,000,000.00
19.01.2015
31 | Tamil Nadu 12.02.2013 / 25.03.2013 11,454,000.00 22.05.2015 22,000,000.00
32 | Telangana 03.07.2014) 350,000,000.00 16.06.2015| 420,000,000.00
33 | Tripura 12.02.2013 22,770,300.00 10.10.2013 35,000,000.00 15.07.2014| 80,000,000.00 14.07.2015| 55,000,000.00
34 | Uttar Pradesh *12.12.2014 449,118,400.00 02.07.2015 750,000,000.00
35 | Uttarakhand 02.01.2013 / 10.05.2013 634,610,000.00 09.07.2013 615,000,000.00 17.03.2015 680,000,000.00
36 | West Bengal
Total 10,348,172,400.00 10,699,987,800.00 17,320,479,000.00 3,624,900,000.00

Note : *The release of funds to Uttar Pradesh State CAMPA for CA works have been made against the APO years 2012-13 and 2013-14.




Annexure 'C' referred to in the answer to parts (b) & (c) of Lok Sabha Starred Question No.117, answered on 28.07.2015 regarding 'CAMPA Fund' by Shri P.P. Chaudhary and Shri Chandra

Prakash Joshi, Members of Parliament

SNo Name of States Targets for Compensatory Afforestation Achievement Backlog Remarks
NFL DFL Combined figure |Total NFL DFL Combined f|Total NFL DFL Combined figyTotal

1 |Andaman & Nicobar 2002.723 193.65 2196.373 1970.503 193.65 2164.153 32.22 0 32.22

2 |Andhra Pradesh 30008.911 6199.071 36207.982 22901.137 4699.83 27600.967| 7107.774 1499.241 8607.015|Dt. 25.06.15

3 |Arunachal Pradesh 356.66 23913.61 24270.27 356.66 11739.8 12096.46|NIL 11817.15| 11817.15|

4 [Assam 882.597 6399.924 7282.521 7282.521 871.174] 5500.408 6371.582 11.423 899.516 910.939
Figures pertain to the
period 2004 to 31 03
2014 & (+ Plants
Total:- 609258,
Receiv:- 563630,

5 |Bihar 1210.6024| 1210.6024 964.026 964.026 246.5764 246.5764|Balance:- 45628).
Figure upto March

6 |Chandigarh 21.497 88.568 110.065 20.8908 5.124 26.0148 0.6062 83.444 84.0502|2015
Figure from
25.10.1980 & Nov.

7 |Chhattisgarh 2302.737 40335.876 42638.613 30450 30450 12188.613 12188.613|2000

8 |[Delhi 7.66 87.84] 95.5|NIL 87.84] 87.84 7.66/|Nil 7.66

9 |Goa 78.07 2377.4 2455.47 78.07| 1693.752 1771.822 0 683.6476 683.6476

10 |Gujarat 42564 38375 80939 42484 37320 79804 80 1055 1135

11 |Haryana 7757.4627, 7757.4627, 3715.5149 3715.5149 4041.9478 4041.9478
Figure upto

12 |Himachal Pradesh 140.2346) 22963.6043 23103.8389 138.74| 19254.26 19393 1.4946 3709.34] 3710.8346/31.3.2015

13 |Jammu & Kashmir 82.2115 23894.577 23976.7885(NIL 25612 25612 82.2115|NIL 82.2115
Figure upto

14 |Jharkhand 3364.188 44420.316 47784.504 1055.93| 14783.908 15839.838| 2308.258| 29636.408 31944.666(31.3.2015
An excess of 2618.52
ha afforestation was
taken up in DFL

16 |Karnataka 15043.1668 10357.1987 25400.3655| 12945.0998| 12975.8188 25920.9186| 3108.679 150.2452| 3258.9242|insead of NFL
Figure upto

17 |Kerala 910.93 58586.66 59497.59 762.3 57816.1 58578.4 148.63 770.55 919.19|31.3.2015

18 |Madhya Pradesh 44146.47 115984.25) 160130.72 39751.455| 92305.241 132056.696| 4395.015 23679.01 28074.024

19 |Maharashtra 96287.96 96287.96 94316.95 94316.95 1971.01

20 |Manipur NIL 3183.31 3183.31|NIL 802.99 802.99|NIL 2380.32] 2380.32]

21 |Mizoram 5732.393 1054.574 6786.967 3247.74 233.528 3481.268| 2484.653 821.046) 3305.699

22 |Odisha 31158.869 25070.2594 56229.1284| 27413.6762| 14900.067 42313.7432| 10170.19 3745.193 13915.3852

23 |Punjab 1072 12232 13304 978 8853 9831 94 3379 3473

24 |Rajasthan 15538.067| 19537.7738 35075.8408 8230.85 8687.73 16918.58| 7307.217| 10850.0438 18157.2608

25 |Sikkim 84.56 4757.93 4842.49 76.78 3037.86) 3114.64 7.78 1720.07 1727.85

26 |Tamil Nadu 1883.323 1859.5427| 3742.8657 1516.783| 1824.7531 3341.5361 366.54 34.7896) 401.3296

27 |Tirpura 172.039 5287.056 5459.095 77.65 3873.47 3951.12 94.389 1413.586 1507.975|

28|Uttar Pradesh 6127.41 10760.3 16887.71 5071.02 5182.78 10253.8 1056.39 5577.52] 6633.91

29 |Uttarakhand 8225 40693 48918 8225 26323 34548|NIL 14370 14370

30 |West Bengal 2842.36) 807.56 3649.92 2708.43 580.32 3288.75 133.93 227.24 361.17

31 |Telangana 5512.86) 5427.835 10940.695| 3733.645| 4563.439 8297.084| 1779.215 864.396) 2643.611

Grand total 218258.2139| 524655.0359 112538.5461 848169.2749| 182645.0308| 362657.019| 103087.03 674748.5406| 40746.055 119366.756| 16477.1372 178560.9699

'NFL' stands for Non Forest Land. 'DFL' stands for Degraded Forest Land. The area mentioned is in hectares.Does not contain information in respect of Dadra & Nagar Haveli, Daman & Diu,Nagal

1d, Pondicherry,
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